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CENTRAL ELECTRICITY REGULATORY COMMISSION
NOTIFICATION

New Delhi, the 28th April, 2000
No. L-7/20(l)/99-CERC.—In exercise of powers conferred under Regulation 74 read with Regulation 94 and

110 of the Central Electricity Regulatory Commission (Conduct of Business) Regulations, 1999 and all other powers
enabling in this behalf, the Central Electricity Regulatory Commission hereby makes the following order:—

1. Short title and commencement

(i) This order shall be called the Central Electricity Regulatory Commission
(Filing of Annual Report by Thermal Generating Companies) Order
02/2000.

(ii) This order shall come into force with immediate effect.
(iii) The words and expressions used in this order shall have the same meaning

as defined in the Electricity Regulatory Commissions Act, 1998, the
Indian Electricity Act, 1910 and the Electricity (Supply) Act, 1948.

2. Annual Report to be filed by the Thermal Generating Companies

Every thermal generating company owned or controlled by the Central
Government and the thermal generating company other than that owned or controlled by
the Central Government, if such a company enters into or otherwise has a composite
scheme for generation and sale of electricity in more than one state, shall file with the
Secretary, Central Electricity Regulatory Commission seven copies of Annual Report
along with one electronic copy in respect of all Thermal Power Stations under its control
for the preceding financial year on or before 31st October, containing the particulars in
the manner and form as specified in the schedule.

Provided that the Annual Reports for a period five years preceding the current
financial year shall be filed within three months from the date of publication of this
notification.

[No.ADVT-III/IV/Exty/150/2000]

SANJEEV .S.AHLUWALIA,Secy.

SCHEDULE

PART- I

Section - 1 : Instructions for completing Annual Report

1. The Annual Report shall be filed as per the instructions provided herein and
the requisite data shall be furnished as per the schedule attached. All forms
prescribed and accompanying the Annual Report shall be complete in all
respects. The Commission, however, may require the Generating Company
to submit additional information/supporting documents/data as it may deem
necessary.
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2. Only Arabic numerals shall be used for completing the forms/schedules. All
figures are to be rounded off to two decimal places, except where otherwise
specified.

3. The negative amounts and figures shall be represented with a bracket sign
around them.

4. Unless otherwise specified in any particular form, all the details as prescribed
by the Commission shall be completed by the Generating Company while
filing the Annual Report even where such details had been furnished while
filing the Annual Report on any earlier occasion.

5. Where the details required under any head are not applicable to the
Generating Company it shall be stated in full words as NOT APPLICABLE.

6 The format to be followed for indicating the dates shall be Date/Month/Year.

7. When Generating Company seeks to make amendments to Annual Report
filed, only the pages that have been changed from the Annual Report shall
be resubmitted. Seven copies of the pages with the amendments shall be
filed, each page identified by a red stamp indicating whether it is the 1st, 2nd

etc. revision. All such pages resubmitted shall indicate the date of re-
submission, and shall be given the same page number as in the original
Annual Report followed by alphabetical suffixes, as required. A list
identifying the re-submitted pages and specifying the total number of pages
re-submitted shall also be provided along with the covering letter indicating
the nature of the revision and the reason therefor. The Commission,
however, reserves the right to direct the Generating Company to re-submit
the Annual Report in full wherever it deems appropriate.

8. The Commission except under special circumstances, would not allow
deviations from prescribed formats. In case, if for some reasons, the
Generating Company needs to deviate from the prescribed formats, the
reasons for such deviations shall be clearly spelt out along with detailed
justification, for proper appreciation of the Commission.

9 The data information, supporting documents and evidence* provided by the
Generating Company in the annual filing report shall be specific, consistent
and precise Inter-relationships, if any, between information/ data in various
schedules on the one hand and the supporting evidence on the other, shall
be established by the Generating Company, to provide clear and
unambiguous understanding of the information provided. Detailed workings
and calculations, wherever specifically required, or otherwise desirable, to
support the details contained in the various forms may be appended as
Annexures.

10. All financial data and information, including those contained in the
annexures, shall be authenticated, as being based on the books of accounts
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and other records maintained and certified to be true by the company's
statutory auditors . All data and information relating to costs, etc including
methods of allocation and apportionment thereof shall be certified by a
practising cost accountant as true and correct and the methods of allocation
of costs, etc are fair and reasonable.

11. Though, individual forms require data, information to be stated, in full and
distinctly, on items, such as allocation methods and amounts thereof of
common corporate (including the Head Office) expenses, other common
expenses of construction and operation projects, details of foreign exchange
variations, inter station transfers, capitalised interest during construction
etc.,. this instruction may be observed, as a general rule, in all the forms,
wherever, relevant and applicable or as warranted.

12. Explanation shall be provided or wherever significant variations, or as may
be stipulated, are observed between the current Annual Report and the
previous one for the same station and the reasons therefor. Steps initiated
to control, nullify, offset or neutralise any adverse performance or cost
deterioration shall also be described.

13. Specific instructions contained in the individual forms shall be strictly
observed. Most commonly used units of measurement or forms of expression
of items related and connected with power sector may be used, if not
provided for specifically under this order.

SECTION - II: Supporting Documents to be submitted

In addition to the forms/schedules to be submitted by the generating company,
the annual filing report shall be accompanied by the following documents,
unless the same have already been submitted along with a previous report and
there is no change in the same:

1. A copy of Techno-Economic Clearance (TEC) for the original cost as well as
revised cost along with a copy of Detailed Project Report (DPR).

2. A copy of duly signed Engineering, Procurement and Construction Contracts,
Fuel Supply Agreement, and Power Purchase Agreements together with
amendments thereof.

3. A copy each, of clearances along with amendments, if any, obtained from the
nodal Ministries/Departments in support of the environmental project
clearance, and approved scheme of finance including the rupee and foreign
currency loans

4. A copy of any notification, standard, norm or any other document to which
reference is made in the annual filing.
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5. A copy of the complete set of power plant balance sheet and profit and loss
accounts with all major working details along with notes to accounts and
auditor's certificate.

6. Complete performance curves including the guaranteed turbine cycle heat
rate showing variation of heat rate v/s megawatt load, and the correction
curves.

7. Copy of the guarantee performance test reports for all the units of the power
plant station to establish, such as: demonstrated capacity in MW; gross heat
rate in Kcal/kWh; auxiliary power consumption of the various components of
the power plant at 100%, 80%: 60% and 50% MCR of the unit, if applicable.

Section -III: Definitions

Words or expressions occurring in this Order and not defined herein but defined
in the Apt unless repugnant to the text, shall bear the same meaning as in the
Act. Words and expressions used in these filing requirements and not defined
either in the filing requirements or in the Act, but defined in the Indian Electricity
Act, 1910 or the Electricity (Supply) Act, 1948 unless repugnant to the text, shall
have the meaning respectively assigned to them in those Acts, or as may be
revised by the Commission.

Abbreviations used

(a) °C - degree Celsius
(b) Hz - Hertz or cycles per second
(c) kCal - Kilo-Calories
(d) g - gram
(e) kg - kilogram
(f) kW - kilo Watt
(g) kWh - Kilo Watt hour
(h) Itr - litre
Financial Year ending 31 st March.(j) MU - Million Units

(k) MW - MegaWatt
(I) MT - Metric Tonne

(m) Rs - Rupees
(n) CCTU Combined Cycle Combustion Turbine

Act means the Electricity Regulatory Commissions Act, 1998 (Act 14 of 1998)

Auxiliary Energy Consumption- In relation to any period, the ratio, expressed
as a percentage, of Gross Energy in Kwh generated at Generator(s) Terminals
minus Net Energy in Kwh delivered at the Switchyard to Gross Energy in Kwh
generated at the Generator(s) Terminals.

1472 GI/2000—4A



50 THE GAZETTE OF INDIA : EXTRAORDINARY [PART III—SEC. 4]

Available Capacity - In relation to Settlement Period, the sum of (a) Power
delivered or deemed to be delivered (in case of backing down) at the switchyard
and (b) Auxiliary Consumption. In the case of Combined Cycle Combustion
Turbine (CCCT) Generating Stations this will be corrected for average dry bulb
temperature of the Settlement Period.

Commercial Operation Date or 'COD' - In relation to a Unit or Module the date
by which the Maximum Continuous Rating (MCR) or acceptable installed
capacity is demonstrated by a Performance Acceptance Test as per international
standards or codes after successful trial operation including stabilisation. The
COD of the Generating Station shall be reckoned from the COD of the last Unit
or last Module as the case may be.

Commission - means the Central Electricity Regulatory Commission constituted
under the Act.

Deemed Generation - means energy which the unit/Generating Station was
capable of generating but could not generate due to grid conditions beyond the
control of generator, and as certified by the authority entitled to do so.

Deemed Plant Load Factor - In relation to any period of operation of the unit/
Generating Station, the ratio, expressed as a percentage of:

a) the sum of energy generated at Generator terminals (kWh) and
Deemed Generation (kWh), to;

b) Installed Capacity, expressed in kilowatts (kW) multiplied by
number of hours in the relevant period

Demonstrated Capacity Steam Power Station: In relation to a unit the electric
output at Generator Terminals demonstrated at rated parameters during
Performance Acceptance Test as per international codes such as ASME -PTC 6,
after successful trial operation including stabilisation.

CCCT generating Station: In relation to a unit or Module, the electric output at
Generator(s) Terminals demonstrated during Performance Acceptance Test as
per latest versions of ISO-2314/ASME PTC -22 after successful trial operation
and corrected to 50Hz grid frequency and site conditions as envisaged in the
definition of 'MCR'.

forced Outage - In relation to the period under consideration, it is the actual
number of hours of unplanned shutdown of a unit.

Generating Station: In relation to Steam Power Station, Unit and Balance of
Plant' and in relation to CCCT Generating Station 'CCCT Module(s) and balance
of Plant'.
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Gross Calorific Value or 'GCV '- The heat produced in kCal by complete
combustion of one (1) kg of solid fuel or liquid fuel or one (1) standard cubic
metre (Sm3) of gaseous fuel, as per IS: 1350 (Part II) or IS: 1448 (P: 6), as
applicable.

Note
In case of coal or lignite fuel, the GCV of the fuel as received shall be
reduced by 100 kCal/kg to arrive at the GCV of the fuel as fired for the
purpose of determination of the fuel consumption.

Gross Heat Rate or 'GHR' - The heat energy in kCal input to the unit or Module
or generating station to generate one kWh Of electric energy from the Unit or
Block or Generating Station, at Generator terminals.

Planned Outage hours - In relation to the period under consideration, it is the
actual number of hours of planned shutdown of a Unit or Module or Generating
Station for the purpose of its maintenance. Plant Load Factor or 'PLF' - In
relation to any period, the ratio, expressed as a percentage of:

a) Total kWh generated at generator terminals, to;
b) Installed Capacity, expressed in kilowatts (kW) multiplied by number

of hours in the relevant period.

Plant Life: As per Govt. of India Gazette Notification No 265 (E) dated 29th

March, 1994, as amended from time to time.

Proceedings mean and include proceedings of all nature that the Commission
may hold in the discharge of its function under the Act.

Rated Capacity: In relation to Steam Power Station, the MCR of a Unit
multiplied by a number of Units in the Generating Station. In relation to CCCT
Generating Station the MCR of Module or Block multiplied by the number of
Modules or Blocks

Specific Fuel Consumption based on the Gross Generation - is the amount
of fuel required to generate one (1) kilowatt-hour of energy at the generator
terminals.

Settlement Period: An hour or other mutually agreed period during which the
available capacity shall be taken as constant and equal to average capacity
during the period.

Unit: In relation to Steam Power Station, steam Generator - Turbine
Generator and their Auxiliaries. In relation to Combined Cycle Combustion
Turbine (CCCT) Generating Station: Combustion Turbine - Generator and
Auxiliaries

1472 GI/200O-4B
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Installed Capacity - Rated Capacity or sum of the Demonstrated Capacity of
the Units in the Generating Station, which ever is less.

Maximum Continuous Rating (MCR): In relation to a Unit of Steam Power
Station, the maximum continuous output at the Generator Terminals guaranteed
by the manufacturer at the rated parameters as per I EC -45. In relation to Unit or
Module of CCCT Generating Station, the maximum continuous output at the
Generator(s) Terminals guaranteed by the manufacturer with water / steam
injection (if applicable) at ISO -2314 and ISO 3977 reference conditions and
corrected to 50Hz grid frequency and site conditions.

Explanation: Site conditions refer to annual mean dry bulb temperature,
annual mean relative humidity, site atmospheric pressure and worst circulating
water inlet temperature.

Module - In relation to CCCT Generating Station, Combustion Turbine
Generator(s), associated Waste Heat Recovery Boiler(s), connected Steam.

Turbine -Generator and Auxiliaries.

Net Calorific Value or 'NCV - Gross Calorific Value minus the heat losses due
to total moisture in complete combustion of one kilogram of solid fuel or liquid
fuel or one standard cubic metre of gaseous fuel, expressed in kCal/kg or Sm3

as per applicable standards.

Net Heat Rate or 'NHR' - The heat energy in kCal, input to a Unit or Module or
Generating Station to deliver one kWh at the Switchyard.

Operation and Maintenance Expenses or O & M Expenses: In relation to
a period, the expenditure Incurred in operation and maintenance of the
Generating Station including manpower, spares, consumables (including water),
insurance and overheads.

Partial Load hours - In relation to the period under consideration, it is the actual
number of hours of planned or forced reduction in output (MW) of the operating
Unit or Module or Generating Station due • to constraints in
auxiliaries/equipment's or any other cause.

Petition means and includes all petitions, applications, complaints, appeals,
replies, rejoinders, supplemental, pleadings, other papers and documents;
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PART II

Identification & Reference

1.
2.

3.

4.

5.

Present Name of the Applicant:
Address of the Applicant:

City:

State:
Telephone:
Fax:
e-mail:

Name of contact person
Telephone no.

Date of Incorporation of the Organisation:

Registration Number:

Indicate any change in name or address:

Prior name.

Prior address:

Date of change:
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6.

1
2
3
4
5
6
7
8
9
10
11
12
13
14
15
16
17

Name of the Power Plants covered in this Annual Filing
Requirements Report:
Name of the Power Plant Abbreviation Type of Fuel

PART-III

CORPORATE FINANCIAL AND OPERATIONAL DATA

ANNUAL INFORMATION REQUIREMENTS

Name of the Company:

Financial Year __ —
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LIST OF FORMS, SCHEDULES, SUPPORTING DOCUMENTS, AND EVIDENCES SUBMITTED WITH THE
ANNUAL FILING REQUIREMENTS REPORT

Name of the Company:

Case No.:
Financial Year:

FORM TITLE OF THE FORMS
NOS

000 LIST OF SUPPORTING EVIDENCES (to be listed)

CORPORATE

100 CORPORATE GENERAL INFORMATION

101 CORPORATE BALANCE SHEET AS ON 31 st MARCH

102 CORPORATE PROFIT & LOSS ACCOUNT FOR THE YEAR ENDING 31st

103-A OVERALL PROFIT & LOSS ACCOUNT BREAKDOWN BY POWER STATION

103-B OVERALL ASSETS & LIABILITIES BREAKDOWN BY POWER STATION

104-A LOANS DETAILS AND ASSIGNATION BY POWER STATION - SUMMARY

104-B FINANCE AND INTEREST CHARGE DETAILS AND ASSIGNATION BY POWER

STATION - SUMMARY

104-C DETAILED TERMS AND CONDITIONS OF LOANS

105 COMMON AND CORPORATE COST ALLOCATION METHOD DESCRIPTION

106 LIST OF THE SCHEDULES TO PROFIT AND LOSS ACCOUNT AND BALANCE
SHEET TO BE SUBMITTED

Page
Reference
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LIST OF SUPPORTING EVIDENCES

Name of the Company:

No. References or Description of the Evidence Submitted Evidence No.

Each Evidence submitted shall be identified by the FORM or Schedule to which it relates followed by a
number (of three digits) referring of the evidence number.

Evidence No.: X - X.x - 009 - Evidence referring to the Schedule X, sub-section X.x,

Evidence Number 009.

0

1
2
3
4
5
6
7
8
9
10
11
12
13
14
15
16
17
18
19
20
21
22
23
24
25
26
27
28
29
30

Ex.: Income related to Consultancy Services provided to MPPXXX for Boiler Design 12b/01/005



(CENTRAL ELECTRICITY REGULATORY COMMISSION

FORM 100 : CORPORATE GENERAL INFORMATION
Financial Year Fy .... Name of the Company

Description Evidence No

Give particulars (details) concerning the matters indicated below, If it has not been already reported at the Power Station level, in FORM 1 of part II of
the annual filing requirements. Make the statements explicit and precise, and number them in accordance with the inquiries. Each inquiry should be
answered. Enter "none", "not applicable", or "NA''if necessary.

1 . Important Notes or Changes During the Financial Year

1.1 References to new notifications from Government bodies which in the opinion of the company at the time of filing 'annual filing report' are material
and relevant to their business. Give a brief description of the notification and indicate how it affects the applicant's operations. Provide the
references and submit the new notifications along with the Evidences.

1.2 Changes in articles of incorporation or ownership: Report below all changes in the ownership structure, with the name of all corporations, or similar
organisations, controlled directly or indirectly by respondent.

1.3 Other legal changes or proceedings: Give changes in and materially important legal matters or rights of the applicant, which in the opinion of She
company, at the time of filing 'annual filing report' would have an impact on the tariff.

1.4 Purchase or sale associated to the plant under consideration: Give details such as a brief description of the property,_ name of the body authorising
the transaction, and reference of the authorisation, amount with break up of purchase consideration paid or received, details of party with whom
transaction entered etc.

1.5 Extension (including renovation & modernisation) or reduction of the plant or its related facilities: Provide brief description of only major items of
addition or deletion to capital expenditure accounted for in form 101 (relating to fixed assets), which in the opinion of the company could materially
affect the operational efficiency.

1.6 New unit(s) under construction: Provide a description of the status of the projects undergoing, their schedules and progress realised, anticipated date
of commercial operation of the different stages of the project/unit additions.to facilitate co-relation of information provided on expenditure on
construction projects in various plant balance sheet and profit and loss accounts.

1.7 Environmental matters: Details as called for in form 10 of part II shall be provided.

1.8 Any Other general information, which in the opinion of the company may have an impact on tariff and which the CERC must be aware of.

2. Accounting Policies and Auditors' Certificate

2.1 A statement on accounting policy and deviations, if any, therefrom and justifications therefor if not already provided elsewhere.

2.2 A statement on notes to accounts if not already provided elsewhere.

2.3 Auditors' Certificate as referred to in para 10 of Section 1 of Part 1
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CENTRAL ELECTRICITY REGULATORY COMMISSION

FORM 101:01 : CORPORATE BALANCE SHEET AS ON 31st MARCH
Financial Year: Fy .... Name of the company

Instructions Provide a summary of the audited Corporate Balance Sheet with the following breakdown (1) the assets/liabilities related directly
to ALL the Power Plants and (2) the assets/liabilities held at the corporate level

S.No.

1

2

3
4

5
6

7

8

9
10

11
12
13

14

15

16
17

18

19
20

21
22

23
24

25

26
27

28

29 '
30

31
32

33
34
35
36
37
38

39
40
41
42

43

Particulars

SOURCES OF FUNDS
Shareholders' Funds
a) Share Capital

b) Share Capital Deposit
c) Govt of India Fund adjustable to Equity

d) Reserves and Surplus

Loan Funds
a) Secured Loans

b) Unsecured Loans

Income Received on Account of Advance Against
Depreciation, If any

APPLICATION OF FUNDS
Fixed Capital Expenditure
a) Gross Block

Value at the beginning of the FY

Additions/ Adjustments during the FY

Deletions /Adjustments during the FY
Value at the end of the FY

b) Accumulated Depreciation

Value at the beginning of the FY

Additions/ Adjustments during the FY
Deletions /Adjustments during the FY

Value at the end of the FY
c) Net Block

d) Capital Work-in-Progress

Value at the beginning of the FY

Additions/ Adjustments during the FY

Deletions /Adjustments during the FY

Value at the end of the FY

e) Construction Stores and Advances
Construction Stores

Advances

f) Investments

Current Assets, Loans and Advances
a) Inventories
b) Sundry Debtors
c) Cash & Bank Balances
d) Other Current Assets
e) Loans & Advances
Less. Current Liabilities & Provisions

a) Liabilities
b) Provisions
Net Current Assets
Miscellaneous Expenditure (to extent not written off
or adjusted!
Contingent Liabilities

Assets/Liabilities
related directly to
ALL the Power

Stations

(Lakhs)(1)

Common Corporate
Assets/Liabilities

(Power Business)

(Lakhs) (2)

Other Corporate
assets / liabilities

(non power
business) and not

allocable

Lakhs(3)

GRAND TOTAL

(Lakhs) (4=1+2+3)
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FORM 102 : CORPORATE PROFIT & LOSS ACCOUNT AS OF 31st MARCH
Financial Year: Name of the Company

Instructions Provide a summary of the audited Profit & Loss Account with the following breakdown (1) Income/expenses related directly
to the Power Plants; (2)lncome /expenses incurred at the Corporate level.

S.no

1

2

3

4

5

6

7

8

9

10

11

12

13

14

15

16

17

18

19

20

21

22

23

24

Particulars

INCOME

Enercy sales at Notified Rates

Base Amount
a Fixed Charges

b.Variable Charges

c.Fuel Adjustment Charges

ii Incentive Amount, if any

iii. Others to be specified
Energy sales if any at provisional rates

Base Amount

a. Fixed Charges

b.Variable Charges

c.Fuel Adjustment Charges

ii Incentive Amount (if any)

iii. Others to be specified
Electricity Duty

Consultancy, project management, supervisory
fees
Provision Written Back

Other Income

TOTAL

EXPENDITURE

Fuel Charges -Primary Fuel(to be specified)

Income/ Expenses
related directly to
ALL the Power

Stations

(Lakhs)(1)

- Secondary Fuel(to be specified)

Generation, Admin , & Other Expenses

Depreciation

Prior Period Adjustment (Net)

Less: Incidental Exp. during Construction
transferred to Capital Work-in-Progress

Electricity Duty

Deferred Revenue Expenditure Written Off

Provisions

Profit (before Interest & Finance Charges)

Interest and Finance Charges

Less Interest and Finance Charges Transferred
to Capital Work-in-Progress

Profit for the Year (before Tax)

Provision for Taxation

Profit After Tax

Common
Corporate Income/

Expenses
(Allocable to Power

Business)

(Lakhs)(2)

Other Corporate
income / expenses

(non power
business) and not

allocable

Lakhs(3)

GRAND TOTAL

(Lakhs) (4=1+2+3)
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FORM 103-A: OVERALL PROFIT & LOSS ACCOUNT BREAKDOWN BY POWER STATIONS

Financial Year: Name of the Company

Instructions: Provide, in colum(3), the energy production during the Financial Year, including the energy production recorded prior to the entry into commercial operation of a Power Station
considered.

S.NO

1)

1

1(a)

1(b)

1(c)

2

Corporate Aggregated
and Name(s) of Power

Plant/Stations

(2)

Corporate-Total 1(a)to
1(c)

All Power Stations -
Direct

Common-
corporate(Power
Business) & Allocable to
Stations

Common-corporate(Non
Power Business) &
unallocable

Name(s) of Station/
power plant ete

Profit & Low Account - Summary

Energy
Produced

(MU) (3)

Energy Sold

(MU) (4)

Revenue from Energy
Sales/ Other income

/consultancy etc

(Lakhs) (5)

Fuel Charges less
transferred to

CWIP

(Lakhs) (6)

Gen.,Admin.&
Other Exp. less

transfer to
CWIP

(Lahks) (7)

Depreciation
less

transferred to
CWIP

(Lahks) (8)

Profit Before
Interests and

Taxes

(Lahks) (9)

Interest and
FIn. Charges
less transfer

to CWIP

(Lahks) (10)

Provision for Tax

(Lakhs)(11)

POWER STATION WISE BREAK DOWN OF ABOVE ITEMS (POWER STATION- DIRECT PLUS COMMON CORPORATE- POWER BUSINESS) OF
PROFIT AND LOSS ACCOUNT SUMMARY

2 .1 Name of Station / power plant

2.1 (a)

2.1(b)

Power Station • Direct

Comrrton-
corporate(Power
Business) & Allocable to
this Station

2. 2 Name of Station / power plant

2. 2 (a)

2.2 (b)

Power Station - Direct

Common-
corporate(Power
Business) & Allocable to
this Station

TOTAL(2)
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FORM 103-B: OVERALL ASSETS AND LIABILITIES BREAKDOWN BY POWER STATIONS

Financial Year:

Instructions: The information is
Books

S.NO

(1)

1

1(a)

1(b)

1(c)

2

2 1 Name

2.1(a)
2.1 (b)

Corporate Aggregated
and Name(s) of Power

Plant/Stations

(2)

Corporate -Total 1(a)to
1(c)

All Power Stations -
Direct

Common-
corporate(Power
Business) & Allocable
to Stations

Common-
corporate(Non Power
Business)&
unallocable
Name(s) of Station/
power plant etc

Name of the Company

required for ALL the Power Stations including any station for which capital-work-in-progress is recorded in the

Balance Sheet -Summary

Shareholders
Funds

(Lakhs)(3)

Loan Funds

(Lakhs)(4)

Gross Block

(Lakhs) (5)

Net Block

(Lakhs)(6)

Capital-Work-
in Progress

(Lakhs)(7)

Currert
Assets,

Loans and
Advances

(Lakhs)(8)

Current
Liabilities and

Provisions

(Lakhs)(9)

POWER STATION WISE BREAK DOWN OF ABOVE ITEMS (POWER STATION -DIRECT PLUS COMMON
CORPORATE- POWER BUSINESS) OF BALANCE SHEET SUMMARY

of Station / power plant

Power Station - Direct
Cornmon-
corporate(Power
Business) &. Allocable
to this Station

2.2 Name of Station / power plant

2 2(a)

2 2(b)

Power Station - Direct

Common-
Corporate(Power
Business) & Allocable
to this Station

TOTAL (2)
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104-A : LOANS DETAILS SUMMARY
Name of the Company:

Instructions: Loan/Long-term debt including working capital loan delate shall not be amalgamated and existing vs. new loans related to the same lender

shalll be shown separately.

No.

a
b
c

d
e

f

Loan Name and Reference

Secured/ Unsecured

Balance at the beginning of the year
Add Additions during the year

Adjustments during the year on Account
of :

i. Exchange Rate Variations

ii. Other Adjustments

Less Repayments during the year
Adjustments during the year on Account
of :

i. Exchange Rate Variations
ii. Other Adjustments

Total at the end of the year

(Lakhs)
(Lakhs)

(Lakhs)

(Lakhs)

{Lakhs)

(Lakhs)

Loan/Bond1 Loan/Bond 2 Loan/Bond 3 Loan Loan Total

(If out of the above, foreign Currency loans are involved,figures in foreign currency may also be stated in bracket alongwith Indian Rupees)

1

1(a)

1(b)

1(c)

Corporate -TotaI[1(a) to 1(c)]

All Power Stations - Direct

Common-corporate(Power Business) &
Allocable to Stations
Common-corporate(Non Power Business)
&unallocable

2 Name(s) of Station / power plant etc.

2.1 Name of Station / power plant

2.1 (a)

2.1 (b)

2.2 Name

2.2(a)
2.2(b)

2. 2 Name

2.2 (a)
2.2(b)

Power Stations - Direct
Common-corporate(Power Business) &
Allocable to this Station

of Station / power plant

Power Station - Direct
Common-Corporate(Power Business)&
Allocable to this Station

of Station / power plant

Power Station - Direct
Common-corporate(Power Business) &

TOTAL (2)

Breakup Amount of Loan at the end of year (Amount referred at (f) above

(Lakhs)

(Lakhs)

(Lakhs)

(Lakhs)

POWER STATION WISE BREAK DOWN OF 1 (a) plus 1 (b)POWER STATION- DIRECT PLUS COMMON
CORPORATE- POWER BUSINESS) OF OUTSTANDING LOAN

(Lakhs)
(Lakhs)

Lakhs)
(Lakhs)

(Lakhs)
(Lakhs)
(Lakhs)
(Lakhs)
(Lakhs)

(Lakhs)
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FORM 104-B : FINANCE AND INTEREST CHARGES DETAILS AND ASSIGNATION BY POWER PLANT AND SUMMARY
Financial Year:

Instructor : Interest and financing charges on Loan/Long-term debt details including working capital loans shall not be amalgamated and existing vs. new
loans related to the same lender shall be shown separately. Adjustements etc on account of Foreign Exchange Variations, If any, may be shown separately

a

b

c

d
e

Loan Name and References —>

Secured/ Unsecured

Merest and Fin Charges Accrued and Due

Interest and fin charges Accrued but not
due

sub total (a) +(b)

Transferred to CWIP out of ( c ) above

Total charged to profit and loss Account (c
d) above

Interest and Finance Charges Paid Actually

(Lakhs)

(Lakhs)

(Lakhs)

(Lakhs)

(Lakhs)

(Lakhs)

Loan/Bond1 Loan/Bond 2 Loan/Bond3 Loan Loan Total

1

1(a)

1(b)

1(e)

2

Corporate -Total[1 (a) to 1 (c )]

All Power Stations - Direct

Common-corporate(Power Business) &
Allocable to Stations

Common-corporate(Non Power Business)
&unallocable

Name(s) of Station / power plant etc

Break up Amount of Interest and Finance Charges (Amount referred at (e) above

(Lakhs)

(Lakhs)

(Letts)

(Lakhs)

POWER STATION WISE BREAK DOWN OF 1(a) plus 1 (b)(POWER STATION- DIRECT PLUS COMMON
CORPORATE- POWER BUSINESS)

2.1 Name of Station / power plant

2.1 (a)

2.1(b)

Power Station - Direct
Common-Corporate(Power Business) &
Allocable to this Station

2.2 Name of Station / power plant

2.2 (a)

2 2(b)

Power Station - Direct
Common-Corporate(Power Business) &
Allocable to this Station

TOTAL (2)

(Lakhs)
(Lakhs)

(Lakhs)

(Lakhs)

(Lakhs)
(Lakhs)
(Lakhs)
(Lakhs)
(Lakhs)
(Lakhs)
(Lakhs)
(Lakhs)
(Lakhs)
(Lakhs)
(Lakhs)
(Lakhs)
(Lakhs)
(Lakhs)
(Lakhs)
(Lakhs)

(Lakhs)
(Lakhs)
(Lakhs)
(Lakhs)
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CENTRAL ELECTRICITY REGULATORY COMMISSION

FORM 104-C LOANS AND BONDS: TERMS AND CONDITIONS

FINANCIAL YEAR: NAME OF THE COMPANY

Instructions:

I. This form - requires detailed terms and conditions of the loans, Identified in form 104-A, as originally tied up and outstanding as at the close of the financial year.

ii.Specific information on the terms and conditions identified under column 2 is to be given for various loans against row (a) to (l)under column (3) (a) etc

iii Remarks column may be used to indicate the subsequent changes in the terms and conditions, if any, in the loans and facts such as whether the loans are
station/project specific or accounted for a group of projects/stations at the corporate level and the basis of allocation of such loans to the station/project

iv.The identified terms and conditions in col(2) are illustrative and not exhaustive and information under col(3) may be provided where applicable and necessary.

v.Similar formats may be used for unsecured loans and bonds with mutattis and mutandis changes in col (2)

Specific particulars on terms and conditions Identified In
Terms and condit ions of Loans col(2) of various loans Remarks

(1)

a

b

c

d

e

f

g

h

i

j

k

l

(2) (3)a (3)b (3)c (3)d (4)

Title and Source of Loan

Designated Currency of Loan

Exchange Rate Used(lf Foreign Currency Loans)

Amount In Foreign Currency (In case of foreign currency
loans)

Amount of Loan (In Indian Rupees)

Date(s) When Drawn

i

ii

iii
iv
Amount(s) Drawn
i
ii
iii

iv

Period of moratorium/Grace

Moratorium to commence from

Repayment Details
i. To Commence from
ii No of Instalment

iii. Amount of Instalment
iv. Nature of Repayment

Rate of Interest
I.Basic rate
ii. Periodicity of compounding

iii. Penal Interest Rate
Elements of Financing and Issue Charges

i.Commitment Fees
i i . Upfront Fees
iii.ECA Premium

iv.Others (to be Specified)



FORM 105: COMMON AND CORPORATE COST ALLOCATION METHOD DESCRIPTIONS

Financial Year: Fy.... Name of the Company

Instructions : The informaton and methods used to allocate the corporate and common items of expense /income and assets and liabilities shown in the Balance
sheets or profit*and Loss Accounts Must be described using the following format. See also note at the end of the format.

Description of allocation Method And Allocation Factors:

Sno

(1)

Item for allocation

(2)

Schedule
/form

(3)

Basis of
Allocation
(4)

Unit

(5)

Allocator Factors (reckoned on the basis of allocation basis described In col (4))
allocation to various operating stations and construction projects.

Operating Stations
6-a

Construction Projects
6-b

Station... Station Station Station Project.... Project. Project.

1
Salaries and Wages Form 102 No of Employees number 1234 234 678 789 23 78 90

2 Common Expenses of
Construction and operation
projects

Form 102 R a t i o o f c a p i t a l
cost to salaries

value of sales
and capital
Cost in Rupees

2346678 5678907 345678 12345678 890789 90897 90876

a.Repairs and Maintenance
b.Salaries and Wages
c.Rent
d.



FORM:106 :LIST OF SCHEDULES TO PROFIT AND LOSS ACCOUNT AMD BALANCE SHEET FOR CORPORATE AND STATION FINANCIAL DATA TO BE FURNISHED

Financial Year: Fy Name of the Company:

Instructions' The nomenclature of schedules referred to in col (2) is Illustrative and not exhaustive Actual nomenclature may be used to provide details of the items generally covered in the
named schedules in col(2) Schedules specific to companies but not covered in col (2) or for which details have not been called for elsewhere may be added and details at the appropriate level
provided.

S
No
(1)

1
2
3

4

5

6
7
8
9

10
11
12
13
14
15
16
17
18
19

20

21

22
23
24
25

25

26
27

Schedules of items in P&L A/C and
Balance Sheet relating to

(2)

Capital
Reserve and Surplus
Inter Unit Accounts

Inter Unit Cash Credit Accounts

Fixed Assets (Consolidated)

Fixed Assets - Power Station
Fixed Assets - Office Complex
Fixed Asset - Township Assets
Capital Work-in-Progress - Power Station

Capital Work-ln-Prgoress - Office Complex
Capital Work-in-Progress - Township Asset
CWIP - Incidental EXP. during Construction
Construction Stores & Advances
Investments
Current Assets Loans and Advances
Current Liabilities and Provisions
Miscellaneous Exp. (written off or adjusted)
Contingent Liabilities
Provisions Written Back

Other Income

Generation, Admlnsitratlon & Other Exp

Provisions

Interest and Finance Charges
Capital-Work- in-Progress. IEDC
Foreighn Exchange Variations

Prior Period Adjustments

Notes on Accounts
Any other schedule (to be specified)

At Corporate
Level

(3)

•
•

•

•

•

-

At Power Station
Level

(4)

•
•
•

•

•

•
•
•
•

•
•
•
•
•
•
•
•
•
•

•

•

•

•
•

•

•
-

Remarks

(9)

Complete breakdown by sub-accounts shall be provided
Complete breakdown by sub-accounts shall be provided
Financial Account wise summary of transactions effected through these accounts may be provided.(Refer
to form 11 of part -II)
Financial Account wise summary of transactions effected through these accounts may be provided.(Refer
f o r m 1 1 o f p a r t - l l )

Complete breakdown by sub-accounts shall be provided with groupings as per depreciation rates

Complete breakdown by sub-accounts than be provided with groupings as per depreciation rates
Complete breakdown by sub-accounts shad be provided with groupings as per depreciation rates
Complete breakdown by sub-accounts shall be provided with groupings as per depreciation rates

Complete breakdown by sub-accounts shall be provided

Complete breakdown by sub-acoounts shall be provided
Complete breakdown by sub-accounts shall be provided
Complete breakdown by sub-accounts shall be provided
Break up of major items may be provided.
The Investment Gains/(Losses) shall be reported as well as their allocation to the Power stations if any
Break up of ma or items may be provided
Break up of major items may be provided
Break up of ma or items may be provided
References or evidences to the amount disputed or claims against the Company/Power Plant shall be

Break up of major items may be provided.

Provide major itemwise break up Including biillngs for surcharge /penalties for late or non payment(if
included) and In case if any item is net of expenses the major break up of expenses may also be given

Complete breakdown by sub-accounts at Corporate level shall be provided

Break up of major items may be provided.

Complete and detailed Break up by each sub head if not provided elsewhere
Complete breakdown by sub-accounts shall be provided
Complete Details to be provided If not provided elsewhere

Break up of major items to be provided if adjustments pertain to more than one previous year yearwise
break up for major items may be provided

To be furnished if not provided elsewhere
Refer to instructions above

Note: The requirements of details at various levels is Indicated by the dots in col (3) and (4)
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PART IV

ANNUAL INFORMATION REQUIREMENTS
(to be completed for each single Power Station / Stage of the Company)

POWER STATION FINANCIAL AND OPERATIONAL DATA

Filing Reference:

Financial Year:

Name of the Company:

NAME OF THE POWER STATION:

1472GI /2000—6A
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LIST OF FORMS, SCHEDULES, SUPPORTING DOCUMENTS, AND EVIDENCES SUBMITTED FOR
WITH THE ANNUAL REPORT

Name of the Company:

Name of the Power Station

Case No.:

Financial Year:

Form Nos

000

1

2

3

4

4-A

5

6

7

8

9

10

11

Title of the forms

LIST OF SUPPORTING EVIDENCES(to be listed)

POWER STATION

POWER STATION GENERAL INFORMATION

POWER STATION BASIC INFORMATION AND TECHNICAL
CHARACTERISTICS

POWER STATION BALANCE SHEET AS ON 31 st MARCH

POWER STATION PROFIT & LOSS ACCOUNT FOR THE YEAR ENDED
31st MARCH

POWER STATION EXPENDITURE ASSIGNATION

POWER STATION MONTHLY FINANCIAL ACCOUNT DATA

LOAN AND INTEREST RELATED TO THE POWER STATION

POWER STATION MONTHLY OPERATING DATA

MONTHLY POWER STATION QUALITY OF THE SUPPLY

POWER STATION MONTHLY FUEL CONSUMPTION DATA

INFORMATION ON ENVIRONMENTAL MATTERS

NOTES ON INTER-UNIT ADJUSTMENTS

Page
Reference

1472GI/2000—6B
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LIST OF SUPPORTING EVIDENCES
Name of the Company:

Name of the Power Station

No. References or Description of the Evidence Submitted Evidence No.

Each Evidence submitted shall be identified by the FORM or Schedule to which it relates
followed by a number (of three digits) referring of the evidence number.

Evidence No. :X - X.x - 009 - Evidence referring to the Schedule X,sub-
section X.x, Evidence Number 009.

0 Ex.: Income related to Consultancy Services provided to MPPXXX for 12b/01/005

1
2
3
4
5
6
7
8
9
10
11
12
13
14
15
16
17
18
19
20
21
22
23
24
25
26
27
28
29
30



FORM 1 : Power Station GENERAL INFORMATION

Financial Year: NAME of the Company

NAME OF THE POWER STATION:

Give particulars (details)concerning the matters indicated below. Make the statements explicit and precise, and number them In accordance with the inquiries. Each Inquiry should be
answered. Enter 'none', 'not applicable', or 'NA' where necessary.

Evidence No.

1. Important Notes or Changes During the Financial Year

1.1 References to new notifications from Government bodies which in the opinion of the company at the time of filing 'annual filing report' are material and relevant to their
business. Give a brief description of the notification and indicate how it affects the applicant's operations. Provide the references and submit the new notifications along
with the Evidences.

1-2 Changes in articles of Incorpoation or ownership: Report below all changes in the ownership structure, with the name of all corporations, or similar organisations,
controlled directly or indirectly by respondent.

1.3 Other legal changes or proceedings: Give changes in and materially important legal matters or rights of the applicant, which in the opinion of the company, at the time of
filing 'annual filing report' would have an impact on the tariff.

1.4 Purchase or sales associated to the plant under consideration: Give details such as a brief description of the property, name of the body authorising the transaction, and
reference of the authorisation, amount with breakup of purchase consideration paid or received, details of party with whom transaction entered etc.

1.5 Extension (including renovation & modernisation) or reduction of the plant or its related facilities: Provide brief description of only major Items of addition or deletion to
capital expenditure accounted for in form 101 (relating to fixed assets), which in the opinion of the company could materially affect the operational efficiency.

1.6 New unit(s) under construction: Provide a description of ths status of the projects undergoing, their schedules and progress realised, anticipated data of commercial
operation of the different stages of the project/unit additions to facilitate co-relation of information provided on expenditure on construction projects in various plant balance
sheet and profit and loss accounts.

1.7 Environmental Matters: As per form 10

1.8 Any Other general information, which in the opinion of the company may have an Impact on tariff and which the CERC must be aware of.

2. Accounting Policies and Auditors' Certificate

2.1 A statement on accounting policy and deviations, if any, therefrom and justifications therefor if not already provided elsewhere.

22 A statement on notes to accounts if already provided elsewhere and auditors certificate as per para 1 of section 8 ofPART-1.



FORM 2 : Power Station Station BASIC INFORMATION AND TECHNICAL CHARACTERISTICS
Financial Year:

NAME OF THE POWER STATION:
Location Region: State: District:

Instructions:The identification of the Power Station given in 1.1 above must be unique and consistently across the Annual Filing Requirement. The data requested below is mandatory
with the submission of 1st Annual Information Filing Report, and shall be resubmitted whenever there is a change in the data.

1.2 Plant Basic Characteristics and Fuel Type

Plant Basic Characteristics (see Note 1)

Fuel Type

Demonstrated Capacity (based on Perfomance Tests : The data must be provided for each single Unit (with a turbo generator), starting with the Module 1 (or Stage 1)
1.3

Module (Block) Name or Number
Unit Number

Date of Synchronisation

Demonstrated Capacity at the date of synchronisation

Date of entry into commercial operation

Demonstrated Capacity at the data of entry into commercial operation

Date of stabilisation

Demonstrated Capacity at the date of stabilisation

Rated Capacity1.4

1.5 Type of Drive for Boiler Feed Pump(see Note 2)

1.6 Type of Cooling system for condenser (see Note 3)

1.7 Type of cooling system for electric generator(see Note 4)

1J Other Main Characteristics

Note 1: Ex for Coal Plant (a) conventional steam generator, (b) circulating fluidized bed combustion generator; (c) sub critical once through steam generator; etc
Note 2:(a)motor driven,(b)steam turbine driven,other (describe)
Note 3:(a) once through cooling system, (b)closed cycle cooling using wet cooling tower, (c)other (describe)
Note 4:(a) air cooled, (b)water cooled, (c) hydrogen cooled,(d) other (describe)
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FORM 3: Power Station BALANCE SHEET FOR THE YEAR ENDED 31 st MARCH
Financial Year: Name of the Company:

NAME OF THE POWER STATION:

instructions Provide the audited Balance Sheet data related specifically to the Power Station (Direct) and the allocated Assets.The interunit account/cash credit funds account must be assigned to
specific accounts. For each of the account which has increased to relative terms by more than 10% compared to the prior Financial Year,provide briefly the justification for such increase in
the last column.

Items of Balance Sheet

1

2

3
4

5
6

7

8

9

10

11

12
13

14

15

16

17
18

19

20

21

22

23
24
25

26

27

28

29

30
31

32

33
33

35
37

38

39

40

(1)

SOURCES OF FUNDS

Shareholder 's Funds

Capital

Reserve and Surplus

Sub-Total (3+4)

Loan Funds

Secured Loans

Unsecured Loans

sub-Total (7+8)
Inter Unit Account

Cash Credit Funds Account

Sub-Tolal(10+11)
TOTAL (5+9+12)

APPLICATION OF FUNDS
Fixed Capital Expenditure

Fixed assets
Gross Block

Less: Depreciation

Net Block (17-18)

Cental Work- in-Progres

Construction Stores and
sub total (19+20+21)
Investments

Current Assets,Loans,Advt.
Inventories

Sundry Debtors

Credit & Bank Balances
Other Current Assets

Loans & Advances

Schedule
Reference

(2)

Advances

Sub-Total(25+26+27+28+29)

LESS: Current Liabilities& Prov
Liabilities

Provisions

Sub-Total (32+33)

Net Current Assets(3O-34)

Miscellaneous
Expenditure (to extent not
written off or adjusted)

TOTAL (22+23+35+37)

Contingent Liabilities
Notes on Accounts

As of 31 st March of the FY

Direct Allocated Total

(3) Lakhs (4)Lakhs (5)Lakhs

As of 31st March of the Prior FY

Direct Allocated Total

(6)Lakhs (7)Lakhs. (8)Lakhs.

Relative
increase in
(%)(Total)

9

Comment related to relative increase in the
accounts other than current items

(10)
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FORM 4 : POWER STATION PROFIT & LOSS ACCOUNT FOR THE YEAR ENDED 31st MARCH

Financial Year: Name of the Company

NAME OF THE POWER STATION:

Instructions: Provide the audited Profit & Loss Account data related specifically to the Power Station For each of the account which has
increased in relative terms by more than 10% compared to the prior Financial Year, provide briefly the justifications for such increase in the
last column.

Items in Profit and Loss Account Schedule
Reference

1 2

1 INCOME 1
2 Energy Sales At Notified Rates

I . Base Amount
a. Fixed Charges
b.Variable Charges
c. Fuel Adjustment Charges

II. Incentive Amount
III. Others to be specified

3 Energy Sales At Provisional Rates

1. Base Amount
a Fixed Charges

As of 31st March of the FY As of 31st March of the Prior FY Relative
Increase in
(%)(Total)

Direct

(3) Lakhs

Allocated

(4)Lakhs

Total Direct Allocated Total

(5)Lakhs (6)Lakhs (7)Lakhs (9)
(8)Lakhs

b. Variable Charges
c. Fuel Adjustment Charges

| II Incentive Amount
ill Others to be specified

4 Total Energy Sales (2+3)
5 Electricity Duty
6 Sub-Total (4+5)
7 Consultancy, PM and Supervision fees
8 Provision Written Back

9 Other Income
10 TOTAL (6+7+8+9)

11 EXPENDITURE
12 Employee Cost
13 Salaries, wages, allowances
14 Contribution to Provident Fund
15 Welfare Expenses
16 Sub-Total (13+14+15)
17 Repairs It Maintenance
18 Buildings
19 Plant & Machinery
20 Power Station
21 Construction Equipment

22 Sub-Total (18+20+21)
23 Fuel Charges : Primary

Secondary
24 Other Expenses
25 Power Charges (less portion recovered)
26 Stores Consumed
27 Water Charges
28 Water
29 Wheeling Charges (Sub-Total)
30 Turnkey Const Project Expenses
31 Training & Recruitment Exp (Sub-Total)

Comment related
to relative increase

in the accounts

(10)
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FORM 4 : POWER STATION PROFIT & LOSS ACCOUNT FOR THE YEAR ENDED 31et MARCH

Financial Year:

. . .

Name of the Company

NAME OF THE POWER STATION:

nstructions: Provide the audited Profit & Loss Account data rotated specifically to the Power Station for each of the account which hat
increased in relative terms by more than 10% compared to the prior Financial Year, provide briefly the justification for such increase in the
last column.

Items in Profit and Loss Account

32
33
34
35
36
37
38
39
40
41
42
43
44
45
46
47
48
49
50
51
52
53
54
55
56
57
58
59
60
61
62
63
64
65

66
67
68
69
70
71
72
73
74
75
76
77
78

(1)

Legal Expenses
Prof Charges and Consultancy Fee
Communication Expenses
Inland Travels
Foreign Travels
Tender Exp . less Receipt (Sub-Total)
Remuneration to Auditors (Sub-Total)
Advertisement and Publicity
Printing and Stationery
EDP Hire and Other Charges
Security Expenses
Entertainment Expenses
Exp Guest House less Receipt (Sub-Total)
Books and Periodicals
Education Expenses
Brokerage 4 Commission
Donations
Rent
R & D Exp (LessGrants)
Stores Written Off
Sundry Debtors Written Off
Temporary Works Charges Written Off
Claims/Advances Written Off
Insurance
Rates and Taxes
Ash Utilisation & Marketing Expenses
Community Developmt & Welfare Exp
Miscellaneous Exp.
Sub-Total (23 to 59)
Depredation

Schedule
Reference

(2)

As of 31st March of the FY

Direct

(3) Lakhs

Allocated

(4)Lakhs

Total

(5)Lakhs

As of 31st March of the Prior FY

Direct

(8)Lakhs

|

Allocated

(7)Lakhs

Prior Period Adjustment (Net)
Provisions
Sub-Total (16+22+60 to 63)
Less Incidental Exp during Const -
Exp Transfer to CWIP

Sub-Total (64-65)
Electricity Duty
Deferred Revenue Exp. Written Off
CC Expenses Charges to Revenue
Less Unit Exp Transferred to C C
TOTAL (66+67 to 69-70)
Profit (before Int & Fin Charg.) (10-71)
Interest and Finance Charges
Less Transferred to CWIP
Sub-Total(73-74)
Profit tor the Year (before Tax) (72-75)
Provision for Taxation
Profit After Tax (76-77)

Total

(8)Lakhs

Relative
Increase In
(%)(Total)

(9)

Comment related
to relative Increase

In the accounts

(10)



CENTRAL REGULATORY COMMISSION

FORM 4-A: Power Station EXPENDITURE ASSIGNATION
Financial Year:

NAME OF THE POWER STATION:

Inst

ruct

No.
1
2
3
4
5
6
7
8
9
10
11
12
13
14
15
16
17

18
19
20
21

Particulars

EXPENDITURE
Employee Cost
Repairs & Maintenance

Buildings

Plant & Machinery

Power Station

Construction Equipment
Sub-Total (4+6+7)

Other Expenses
Power Charges (less portion re
Stores Consumed

Training & Recruitment Exp.
Inland Travel

Security Expenses
Education Expenses
Insurance

Miscellaneous Expenses

Number of Employees
Executives
Supervisors
Workmen

Power Station Break Up (as far as possible)

(Lakhs) (1) (Lakhs)(2) (Lakhs)(3) (Lakhs)(4) (Lakhs)(5) (Lahks)(6) (Lahks)(7) (Lahks)(8)

Power
Station Office

Complex

(Lahks)(9)

Township

(Lahks) (10)

TOTAL
(8+9+10)

(Lahks)(11)

FR-CGS-Ther-final_plant \ Form4-A Verified and Approved: 1 of 1



CENTRAL ELECTRICITY REGULATORY COMMISSION

FORM 5: Power Station MONTHLY FINANCIAL ACCOUNT DATA
Financial Year:

NAME OF THE POWER STATION

1

2

SALES
Total Sales Revenue (Lakhs)
Base Revenue (Lakhs)

Revenue Related to Incentive

Billing on account of tax paid reimbursable
Billing on account of Fuel Adj.
Revenue Received from Late Bill Payment
Less: Credit for Advance Bill Payment. (Lakhs)
Total Revenue Collection during the month
Accounts Receivable at the end of month

of the Age of less than 3 months
of the Age of 3-6 months
of the Age of more than 6 months

FUEL COSTS

Total Primary Fuel Costs

Primary Fuel:
Opening Stock (MT)
Add Purchases (MT)
Less Consumption(MT)
Closing Stock(MT)

Quantity Losses at the statlon(Tons)
Break up of Purchases -Supplier Wise

Name of Supplier
Quantity Purchased
Value of Purchases
Transportation Charges Included
Royalties and Taxes Included

(To be repeated for in case of more than one
supplier)

Total Secondary Fuel Costs
Secondary Fuel

Opening Stock (XL)
Add Purchases (KL)
Lesss Consumption (KL)
Closing Stock(KL)

Quantity Losses at the «tation(KL)
Break up of Purchases -Supplier Wise

Name of Supplier
Quantity Purchased
Value of Purchases
Transportation Charges Included
Royalties and Taxes Included

(To be repeated for in case of more than one
supplier)

:

TOTAL April

Name of the Company

May June July August September October November December January February March



FORM 6: LOAN AND INTEREST RELATED TO THE Power Station

Financial Year:

NAME OF THE POWER STATION:

No.
Loan/Bond Identification Number - >

Loan Name/References
Secured/ Unsecured->

LOAN DETAILS
1

2 1
3
4
5
6
7
8
9
10

Currency x Denomination

Foreign Exchange Rate @ the time of issue

Total at the Beginning of the FY (Forex)

Principal Repay/Buy Back during the FY (For

Total at the End of the FY (Forex)

Total at the Beginning of the FY

Principal Repay/Buy Back during the FY

Total at the End of the FY (6-7)

Total Adjustment on Loan due to Forex
Total Ad|. on Loan Transferred to CWIP

(Lahks)

(Lahks)

(Lahks)

(Lahks)
(Lahks)

INTEREST AND FINANCE CHARGES DETAILS

11
12
13

14
15
16

Interest and Finance Charges Payable

Finance Charges

Interest Charges Accrued and Paid

Interest Charges Due and Arrears

Less: Transferred to CWIP

Total (12+13+14-15)

(Lahks)

(Lahks)

(Lahks)

(Lahks)

(Lahks)
(Lahks)

Instructions : Loan/Long-term
shall be shown separately.

debt details shall not be amalgamated; i.e.existing vs.new loans related to the same lender

TOTAL

•



FORM7:Power Station MONTHLY OPERATING DATA
Financial Year:

NAME OF THE POWER STATION:

INSTRUCTION : Refer to the Annual Filing Requirements Instruction for the definitions and calculation of the various operating parameters.

ANNUAL WEIGHTED AVERAGE FIGURE BY MODULE OR UNIT

Module 1/Unit1

Module 2/Unit2

Module 3/Unit3

Module 4/Unit2

Unit 5

Unit 6

Unit 7

Unit 8

TOTAL

Power Station STATION WEIGHTED AVERAGE FIGURE

April
May
June

July
August

September
October

November

December

January

February

March

TOTAL

Total Energy
Production

(AMU)

Estimated
Losses of

Energy due to
Grid(with

certificates)

(MU)

Total
Auxiliary
Consum.

and
Losses

(%)

Total Reactive
Energy Prod.

(MVARh)

Ratio Total
MVARh/

MWh

(%)

Unit Gross
Heat Rate

kCal/kWh

Unit Net
Heat Rate

kCal/kWh

Total Forced
Outage
hours

(Hours)

Forced
Outage

Hours due
to Grid

(Hours)

Number of
Forced

Outage due
to Grid

Planned
Outage

(Hours)

Duration of
Overhaul/

Major
Maintenance

(days)

Actual
Running

(Hours)

Partial
Loading

(Hours)

Total Energy
Prod. during

Partial
Loading

(MU)



CENTRAL ELECTRICITY REGULATORY COMMISSION

FORM 8 : MONTHLY Power Station QUALITY OF SUPPLY
Financial Year:

NAME OF THE POWER STATION:

Instructions: Refer to the Annual Filing Requirements Instruction for the definitions and calculation of the various operating parameters.

Month

Power Station

April

May

June

July

August

September

October

November

December

January

February

March

TOTAL

Percentage of the time when the frequency
varies between the limits indicated, during

loading condition

48.5 Hz and
49.5 Hz

(Hz)

49.5 Hz and
50.5 Hz

(Hz)

50.5 Hz and
51.5 Hz

(%)

Percentage of the time when the voltage varies
between the limits indicated, during loading

condition

0.90 pu and
0.95 pu

0.95 pu and
1.05 pu

(kV)

1.05 pu and
1.10 pu

(%)

Monthly Peak

Recorded

(MW)

Plant Load
Factor on the

Recorded
Peak Demand

(%)

Plant Load
Factor on the

Rated
Capacity

(%)

Weighted
Average

Availability

(%)

Makeup Water
Consumption

(% MCR)



FORM 9: Power Station MONTHLY FUEL CONSUMPTION DATA
Financial Year: | Name of the Company

NAME OF THE POWER STATION:

Instuction: Fuel analysis per BIS standards providing the data such as the moisture content, ash content, carbon content, sulphur content,hydrogen,oxygen,etc. shall be provided concorrently toany addition of fuel to the
Inventories as evidences. The total of the monthly data should add up and correspond to the annual taxes.

Month

DETAILS OF FUEL CONSUMPTION FOR COAL BASED POWER PLANTS

April
May

June

July
August
September
October
November
December

January

February
March

DETAILS OF POWER CONSUMPTION FOR OPERATION IN SIMPLE CYCLE MODE
April

May

June
July
August

September

October

November

December
January
February
March
DETAILS OF FUEL CONSUMPTION FOR OPERATION IN COMBINE CYCLE MODE WHERE APPLICABLE

April

May
June
July

August
September

November
December
January

February
March

FUEL NAME
(NOTE 1)

CONSUMPTION

PRIMARY FUEL

Total Fuel

(Tons/s.cum)

Gross
Calorific
Value (re.
Definitions)

(kCal/Kg)/
kcal/s.cum

Net Calorific
Value (re.
Definitions)

(kcal/kg)

Additions to
Inventories.

(Tons)

Specific Fuel
Consum.

based on GCV

(kg/kwh)

Fuel Name
(re.Note1)

SECONDARY FUEL/ALTERNATE FUEL

Total Fuel
Consumption

(ML)

|

Gross
Calorific
Value (re.
Definitions)

(KCal/L)

Net Calorific
Value (re.
Definitions)

(KCal/L)

L

Additions to
Inventories

(ML)

Specific Fuel
Consum.

based on GCV

(ml/kWh)



FORM 10 : INFORMATION ON ENVIRONMENTAL MATTERS AND ITS RELATED ISSUES

Name of the company | | Financial Year

NAME OF THE POWER STATION: |

A. Details of Equipment, Machinery and Other Capital Assets related to environmental issues

No.
(1)

B

C

D

E

F

G

Name of the Equipment etc (2) Amount Included In
Approved Cost

Estimates of CEA (As
reckoned for tariff)

(3)

Amount Actually
Incurred on the
Equipment etc

(4)

Reasons for Deviations between
col(3)and col4)

(5)

Impact (to be quantified) ,if any, of
reasons identified in col(5) on

emission levels etc achieved against
standards

(6)

Whether the equipments listed under (A) above were in operation throughout the year. If not list the reasons therefor along with extent of duration when the
equipments etc were out of operation.

Enclose copies of the applicable Govt. and Quasi Govt. approvals / clearances relating to environmental issues

Enclose copies of inspection report / certificates, issued by competent enforcement agencies of Central and State Govts.

List details as to time .duration and reasons for instructions, if any, issued by environmental enforcement agency for partial or complete shutdown.

Spell out details of corrective action taken to overcome the causes for such partial or complete shutdown referred to in (E) above.

Details of paniculate and gaseous emission levels shall be furnished as a range for each month




